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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRIANANDA LAKSHMI NARASIMHA INDUSTRIES INDIA PRIVATE LIMITED
OPERATING A RICE MILL AT NIDADAVOLE,
WEST GODAVARI, ANDHRA PRADESH
{(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along SRIANANDA LAKSHMI NARASIMHA
with PAN/ CIN/ LLP No. INDUSTRIES INDIA PRIVATE LIMITED
CIN:U01403AP2012PTC080898
PAN:AARCS4754P
2. | Address of the registered office 930/3a, Velivennu Road Samisragudem Village,
Nidadavole Mandal, Andhra Pradesh, India, 534302
3. | URL of website hitps/lezresolve.n/ongoing-cirp/sn-anandaiakshmif

The company does not have any website.
The details can accessed from the link above.

4. | Details of place where maijority of fixed 930¢3a, Velivennu Road Samisragudem Village,
assets are located Nidadavole Mandal, Andhra Pradesh, India, 534302]
5. |Installed capacity of main products/ services | Rice output 8 Tonne per hour

The company also has a captive power plant
of 890 KiloWatt

6. | Quantity and value of main products/ services | As per Audited Financial Statements for FY 2015-16
sold in last financial year Raw Rice: 14,405 Q7Rs. 279.41 Lacs

Broken Rice:5376 Q/Rs. 73.83 Lacs

Boiled Rice: 25742 Q/Rs. 523.31 Lacs

Raw Bran: 18717 Q/Rs. 292.88 Lacs

*Q represents Quintals

The company is non-operational from 2020
7. | Number of employees/ workmen NIL
8. | Further details including last available For detailed Invitation of EOI, email at

financial statements (with schedules) of srianandalakshmi@ezresolve.in
two years, lists of creditors, relevant dates | for more information

for subsequent events of the process are
available at:

9. | Eigibility for resolution applicants under } For detailed Invitation of EOI, email
section 25(2)(h) of the Code is available | at srianandalakshmi@ezresolve.in

at URL: for more information
10.| Last date for receipt of expression of interest | 19" April 2024
11.| Date of issue of provisional list of 29" Aprl 2024

prospective resolution applicants
12.| Last date for submission of objections to | 04" May 2024
provisional list
13 .|Date of issue of final list of prospective 14" May 2024
resolution applicants
14.| Date of issue of information memorandum{ 19" May 2024
evaluation matrix and request for
I resolution plans to prospective
resolution applicants
15.| Last date for submission of resaolution plans | 18™ June 2024
16 | Process email id o submit Expression of interest | srianandalakshmi@ezresolve.in
Raghu Babu Gunturu
Date: 04" April 2024 Interim Resolution Professional
Place: Hyderabad (Acting as Resolution Professional u/s 17)
IBBI/IPA-002/IP-NOD025/2016-17/10053
1* Floor, Golden Heights, Plot No. 9,
HUDA Techno Enclave, near Raidurg Metro Station,
Raidurg, Madhapur, Hyderabad - 500 081
For Sri Ananda Lakshmi Narasimha Industries India Private Limited




